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Intimidation ang Discrimination of
SC/ST Officers/Employees

11455. SHRI KACHARULAL HEM-
RAJ JAIN:

\ SHRI MAHI LAL:

Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to
state:

(a) whether there is large scale
social, behavioura] and environmental
intimidation and discrimination of SC/
ST Officers and employees working
in Internationa] Airports Authority of
India at its head office and Palam Air-
port;

(b) whether some of the SC/ST
Officers ag well as employees have
complained to the authorities concern-
ed against such discrimination and
misbehaviour being meteq out to
them; and

(cy it so, what action has so far
been taken against persong responsi-
ble for such social evil?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI PURU-
SHOTAM KAUSHIK): (a) No, Sir.

(b) and (c), There has been one
such case, A complaint was made by
an Assistant Grade III (Typist) be-
longing to Scheduleg Caste against
the behaviour of one Lady Assistant
Grade 1I (Stenographer). The accus-
ed subsequently tendered ap unguali-
fied written apology which was
accepted by the complainant. There-
fore, the case was closed after adminis-
tenng a warning to the Lady Assistant.

News-item captioned “probe begins
in Income-Tax Fraud”

11456. SHRI BHAGAT RAM: Will
the DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE be pleased
to state:

(a) whether hs is aware of news
appeared in the Indian [Express
(Chandigarh Edition) dated  26th

November, 1978 under the cabption
“Probe begins in Income Tax Fraud”
regarding evasion of about one crore
of rupees of income-tax; and

(b) if so, the facts thereof ang action
taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
ZULFIQUARULLAH). (a) Yes, Sir.

(b) The news-item appears to be
based on a complaint made by one
Shri Ved Prakash Gupta. The matter
has been looked into and it has been
found that there is np substance in
the complaint. Hence, the question of
taking any further action does not
arise.

Complaints for re-assessment of TIn-
come of some Centra] Excise Officers
of Kanpur Collectorate

11457. SHRI MANOHAR LAL. Will
the DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE be pleased
to state what effective action has been
taken anq what is the stage of enquiry
in the matter of complaint dateq 27th
December, 1978 submitted to the
Minister of State in the Ministry of
Finance (Direct Taxation) in the
matter of re-assessment of income of
some Centra] Excise Officers of Kan-
pur Collectorate?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
ZULFIQARULLAH): The complaint
has been forwarded to the concerned
Commissioners of Income-tax for
necessary investigations. The enqui-
ries are in progress.
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